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in pttrllal rnodiiicntion of Duty Roster bearing No. 639/CMM/EAST/KKD/Delhi dated 21-10-20 S ‘ view of
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K. .. _\ “_ vol.".. _ ;ll.l l’|‘i|lr|p Singh Ld. MM (East) and Ms. Chhaya Tyagi Ld. MM. (East) Karkardooma Courts regarding change of duty"“as * -'-‘“
l hit) ?\‘l£Vl, the duty roster for the month of October 2023 is partially modified, as under:-
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, och‘ . -~-—-as .___.‘ill. ihr Id. \i-t~rr-t.rr\. DL5-X East Karltarduonia Courts, Delhi ' T ". » - - . . . - '. ‘ "‘\..
' - ~..t-4,“ "jg

.\ll the Ld. Mt-ti-upolimri lvitigistmtes. East District. Karkardooma Courts, Delhi. //> ‘Lia . §-.4
42"-'ie rtit~lurii;t- l)is.|'it‘i Cnrrrts Web Site Committee. Tis HilZZll'l Courts, Delhi. ’ fir Ia‘ *4‘ N ‘Ya ‘. ‘ on‘ 'ihe li‘l('h-'ir]_;t‘(:tJti1])til(‘l‘ Iinrnrh. l<ar\tar‘tlo0ma Courts, Delhi. (uploading on Lt/{V W“ "

.\..i;ir\r-irrit-rrtleril Atlrnn. arntl Cure ‘Hiking [5r._int.‘h, Karltardooma Courts, Delhi. , fig Db
hit lr.ri_t;e Poul Cut. i\'.rik.rrtltiurntr Courts, Dt'||ll. ff’
lr!Ll\t|tt',t’ (Qnsii B|'tll'I(.'l\. Kdl'|(<ll'(|()Ul\lfl Courts. Delhi. Q q
ii=it't' mi‘ of [mist-t'uiiun, Delhi thi. Pr'tiset"tit|o|1 Branrh, KKD Courts. Delhi. '.__ ‘:11 Q. _
t ‘vi-I Puliltt" l'i"trstu iitor. I\';rrl\.irtioti|1\;i (.fit|l’lS, East. Delhi. l,‘.’-:l__. \_" J
lIu- tiuiiirrirrssiririer of Puiitt-, Delhi and DCP, East, D€'llll.( Through Chowki lncliar§§l(l<D,Delhi.) *
lire l t'. (Pi::a0ril. Tlllill Jail. Delhii‘ New Delhi. " sk %\ /4
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SI. No. Name of the Duty MM ' Duty I0 bl?
. performed on In place of
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i5li. Blianu Pratap Sirigli, Ld. MM
l it ‘n ll I3. S;rl\'etC0u|1 Residential Complex.

.\’t-\\-' Ilt-.'llIi
08.10.2023 Ms. Kadambri Awasthi Ld.CMM East. T

Ms. (lliliayn 'l‘y.-rgi, Ltl. MM
H t) FI.it No. -'10;'i. Residential Court Complex,
l\rlI‘hdt'(lt)l)lllti Courts, Delhi.

28.10.2023 Ms. Kadambri Awastlii Ld.CMM East.

Ms. (Zhlrayn Tyagi, Ld. MM
Rru Flat No. /105. Residential Court Complex,

- t\'.ir'l\@rr'rltrun1;r Courts. Delhi.
Sh. Bhanu Pratap Si_nig,li,_Ld. MM _ — I

(]9_1(']_2Q23 R/0 B-13, Saket Court Residential Complex,
New Delhi

Sh. Blmnti llratap Singli, I.d. MM
ht: H Ill. Srrket Court Residential Complex, 1
\'i*\\ liellii

;.___

Karkardooma Courts, Delhi.
i

_______.l_.

iii-st iii the coiitiitions in circula|' No. 639/CMM/EAST/l<I<D/Delhi dated 21.09.2023, shall remain unchanged.

(SAL ISING
Additional Chief an ' an Magistrate (East)L - Karkar ml‘ Courts. Delhi

st. if tTMl\/Iii-IAST/KKD/l)ell1i Dated. 07.10.2023
t um‘ _lur iiifrirmzrtion tti:-

l'|rt' l tl lit~gi<ir.ri'Cet1t-ral. High ("mart of Delhi at New Delhi.
‘hr Principal District 8: Sessions Judge (HQ,] and West, THC, Delhi.
he Pr inci|.‘ull Distrirl & Session Judge East, North-East, and Sliahdara, Karkardooma Courts, Delhi.

"tire Printipzii DlSlll('l 84 Session Judge. New Delhi, Patiala House, New Delhi. _
l'!u~ |'l'll1l"l|li|| Distrirt Sr Session Judge North, and Noi1h- West, Rohini, New Delhi.
the !‘Ii|1(‘ipfl| District & Session Judge. South~West, Dwurlta. New Delhi.
the P|'int.|[)ui Distrirt & Session Judge South, and South-East, Saket, New Delhi.

'l he plIl'lt.‘ipi.ll District & Session Judge-cum-Special Judge, PC Act (CB1), Rouse Avenue, New Delhi. '
the (‘M M. (jentml and West ('lis Hazari). New Delhi (PHC), North 81 North-West (Rohini), _S9}l,El_l;_,§NP§l-(DWfit‘KEl'I,:§£lfi Siiutfi-Earst
(5-|iwI)_ Norrtr-l-.zrst and Slizrlitlaiui. l\'ar"kar|'tlooma Courts, Delhi. ,, --.-- "F T M,-.~ .

| or it ‘ill l|‘|t"l1;||ge, l\'a|'l\'t||'tl(in|nzt. lleiht.
lnt'oi'm.rtiun (flenter. l(tirlt:trduon1a Courts, Delhi.
\'iileu Conierente Room, l'\'u|'lturdooiiia Courts, Delhi.
l‘ut' uplrmtling on laiyers/Web~Site. '
t)ilit"t‘ K l|'r|t't' File.
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(SAL or-1) "
Additional Chief Me itan Ma ' t e (East)

Karkardoom u , e hi

Ms. Chhaya Tyagi, Ld. MM " ‘
. ]7_1()_2()23 R/o Flat No. 405, Residential Court Complex.


